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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI Y<?GENDRA (MAKWANA»: 
(al Ye., S,r. 

(b) A, the POlt. of U.D.C~. who ha'Ve 
to be granted special pay of RI. 35/- per 
1I'0nth have to be identified al car . 
discernible dutiea and responsibilities ~~ 
complexnatnre higher than thOle norm~lly 
e.xpe~t~d of. Upper DjvisioR Clerl&l the 
-\dmtDlstratlon bas req ·ested the var;o," 
head.' . of. departments/offices to furnish 
!eqwllte. inf'ormaton. OD reC!eipt of the 
IDfOrm1.110n, the Adm;niltration will imple-
ment the orders. 

(c) Question does not arise. 

4282. SH~ MANORA 'UAN BHAK-
TA: Will the Miniater of HOMJ3 
AFFAtRS be pleased to state : .. 

. Ca) whether the Central Goveraqent 
ISSUed general orders to the effect that 
casual elUployees should be emplttyed 
for w~rk of casual nature and for short 
duration only; 

(b) whether it is a fact that Andam'ln 
and Nicobar Adl1lin;stratioJl has been 
employing casual employees for work of 
perm~nent nature and such employees are 
continuing in various departments for 
m'lny reasons ; 

(c) ir 10, the departments which have 
employed such casual ma.zdoon for more 
than 240 days and the numher of such 
employees, Department-wise and their 
length ofscrvice; and ' 

(d) what.steps the Ceatral Government 
propo~ to take to rcgularise their appoint-
ment. In the departments concerned after 
creatmg necessary posts in the regular 
establilhment ? 

THE MINISTER OF STATE IN 
THE MINISTR.Y OF HOME AFFAIRS 
(SHRI YOQENDRA MAKWANA): (a> 
to (d). The information is being' colk-~ 
and will be laid on the Table of the 
House. 

Special CeDtral assi8taoce to Orl ... 
Ua-ter Tribal Su1»-Plan 

~83. SHRI K. PRADHANI : Will 
the Minister af HOME AFFAIRS be 
pleased to state : 

. . . 
(a) whether it is a fact .that sptcial 

Central assistance bad been given to 
Ori_ under Tribal Sub-Plan schemes 

during the years 1978-79 and 1979-80 to 
upgrade the tribal fub-centrea into JIl;nl 
Health Centres ; 

(b) whether the Central assistance has 
also 'been given for the construction of 
dispensary buildings and stafl' quarters 
for Mobile Health Units in the tribal 
areas of Orilla ; 

(c) if so, the number of aub-Centres 
upgraded to mini Health Centres in the 
tribal blocks of Koraput district ; 

(d) the Jl mber of ItaB' Q\i8rters and 
dispensary buildings constructed so far 
in the tribal blooks of Koraput ; and 

(e) the details in this regard? 

THf MINISTER OF STATE IN 
nmNl'INlSTRYOF HOM'E AFFAIRS 
(SHRI YOGENDRA MAKWANA): la> 
to (e). Speical Central A.istance is made 
available to the Tribal !lu~Plan StateS 
to supplemel\& the States" Plan efforts 
in various slton of development in the 
tnoa.1 areas nd is not tied up to any 
particular s eme. 

SettiaC up 01 Wood Ba.ed lada.try in 
KOl'aput Dietrlct of Ori ... 

4284' SHRI K. PRADHANI : Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether there is any proposal to 
set up a wood. based industry in the 
Koraput district of Orissa in the year 
IgS0-8 1 ; 

(b) whether it is a fact that Industrial 
Promotion and Investment Cotporation 
of Orissa Ltd. hal initiated action and 
catalyse investment for the Konark Wood 
Pane-Is at Koraput during the above 
financial year; 

(c) if so, how in'l1l:Y people will be 
given employment 'opJJC?i1unities in this 
wood based unitt and 

(d) the total amount estim'!.ted for this 
project ? 

THE MlNISTElt OF STATE TN THE 
MINISTRY OF INDUSTRY (SHRI 
CHA'RAN]lT CH.o\NANA) : (a' There 
at'e proposals to set -up Wood Carbonisa-
tion Plant, a Rayon Gtade Pulp Plant and 
a Paper MHlin Koraput DiStrict of Orissa. 

(b) The proposed site of Konark Wood 
Panels hu been sh1fted to Nala Road in 
Kal&haDGi l)iaUiCl. The ptoject is still 
under Ute .financial appraill81 of the Indus-
trial Promotion and Investment Corporation 
of Oriua Ltd. 




